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some minor amendments to conform
to the proposals agreed upon at the
Conference. These are under consi-
deration of the Government. There
ig, however, no information regard-

ing the action taken by other
Commonwealth countries in this
behalf.

The recommendation to set up a
Legal Section in the Commonwealth
Secretariat is to be submitted to the
forthcoming Commonwealth Prime
Ministers’ Conference.
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Supply of Foodgrains and Milk

Powder by CARE in Madhya
Pradesh

1694. Shri Kindar Lal:
Shri Vishwa Nath Pandey:

Will the Minister of Food, Agri-
culture, Community Development
and Cooperation be pleased to state:

(a) w!?ether it is a fact that the
United States Relief Organisation,
CARE, has distributed foodgrains and
milk powder for children in Madhya
Pradesh recently; and

(b) if so, the total quantity of food-
grains and milk powder distributed
so far?

The Minister of State in the Minis-
try of Food, Agriculture, Community
Development and Cooperation (Shri
Govinda Menon): (a) Yes.

(b) Foodgrains—2728.9 tonnes.
Milk Powder—2447.4 tonnes.

Hungarian Government’s Gift of
Baby Food

1695. Shri Kindar Lal:
Shri Vishwa Nath Pandey:

Will the Minister of Food, Agricul-
ture, Community Development and
Cooperation be pleased to state:

(a) whether it is a fact that first
consignment of baby food was hand-
ed over as a gift by the Hungarian





